NATIONAL CONSUMER DISPUTES REDRESSAL COMMISSION
GOVERNMENT OF INDIA

. Telephone No.011-24608718 Upbhokta Nyay Bhawan
PR - “F* Block, GPO.Cornplex
INA, New Delhi-110023

“No.A-2/Recruitment/ NCDRC/2017-18 Vol.Il 30t July 2021

CIRCULAR

L Apphmtmns are fmvited for filling up the following posts in the National Consumer
-"-f-i.'--'-Dlsputes Redressal Cormmission, on deputatzon basis for a period of three years from
uftable candidates, who fulfil eligibility as shown against the posts below: -

Post with No'. of Post ' Eligibility
_Scale of pay.
i A counts (6}%

‘Officéers of the Central / State Governments/
- | Supreme Court/ High Courts / Tribunals: -
-Pay in. Pay ' _ :
._ eve] (@) (1) :hgld?ir{g:"a-_n_aIQ_g'o_Ij‘S--_-p‘o‘st on régular basis;
OR. | . S

iy hoiding:1‘_é_g;u:1:a-r-_.posﬁt-’in the Level 7:
344900 - 142400 or equivalent with 06
years service:

(ii)  with Cash & Aceounts Training conducted .
by ISTM. and possessing knowledge in-
Accounts,

. |'Court Master - 0T | Officers of the Central / State Governunents,/
o (Non— o ' Supreme Court/ High Courts / Tribunals i-
| Sherthand) - _
Joo . (@) (i)  holding analogous post on regular basis;

- {PayinPay OR

| Matrix Level . "

© o 48:347600- ' (i1 holding regular post in the Level 7 : 244900-
1351100 3142400 or equivalent with.6 years service.

- 1 General

- |'Central

{ Service

{ (Group ‘B
'SGazetted




“TSection
Officer

| Pay in I?.a'y.

1 Matrix Level

| 8:.347600-
| ’151100

General
Cen'tra"l
Selvxce
(GL oup B,
Gazetted -

01
(anticipated)

T @ffzcm,s of the’- 'Ce"n.n-'-aii"' / State Gov ef-n-m_e’zﬂt's_:f

Suprerme Court/ High Courts / Tribunals :-

(2)

(i) holding analogous post on regular basis;

OR

(i) holding regular post in the Level 7:: ¥44900-
2142400 or equivalent with6 years sexvice.

Assistarit
61335400~
142400

- (Subject to:

04
variaﬁi'o‘n)

(Reference
: for

correction ag
1 Level -7 has

“Officers of the Central / State G‘dyerﬂmen’ts_{
Supreme Court/ High Courts / Tribunals: -

()

holding -analogous posts on regular basis;
OR ' |

Upper Division Clerk in the scale of pay of
Level 4¢ 325500-381100 or equwalent with
:elght years 1egular service in‘the grade. .

i)

| General

‘Service

| B '-"-No_r-l'—G'azett'éd.

| correction
- as Level -7

| been sent to

E Reference
S for

has already

DOCA)

L)

Offlcers of the Central / State Governments/
‘Supreme’ Court/ I—hgh Courts / Tnbunals -

hqi'di_n;g-.a:na-io._gou_s posts on-regular basis; OR
(i)  holding the post of Stenographer Grade ‘D’ in
the scale of pay of Level 4: ¥25500-381100 or
equivalent with eight years regular service in the
grade and having speed of 100 w.pm. in.
shiorthand (English). "

-

The pay-of the 0ff1c1als selected will be regulated in-accordance with DOP&T O.M. No..

Jel 'cations

[‘he apphcatlon(s) of eligible candidates who ‘are deslrous of being conisidered for
_-nppomtment to the: above mentioned 'posts and who can be spared immediately after _
::SemelOIl, may please be forwarded to the: Reglstrar Natlornl Consumer Disputes Redressal: -

"2/ 29}'-91 Estt. (Pay 1), datéd the 17t june 2010 (amended from time to time) and the
' age Hmik for appomtment on deputatxon shall be 56 years on the date of closing of

.




_Comrru&smn Upbhokt'\ Nyay Bhawan,_ F' Block; GPO Complex, INA, New D Ielhz— 110023 on
“or before 15.10.2021, in the prescribed for mat as at Annexure-1 (Prescribed form alongW1t11.
details can also be downloaded. from this Commission’s Website ncdrc.nic.int) along with

ified copies of CR dossiers for the last five years. and vigilance/ disciplinary clearance
~.certificate; Incomplete application(s) and application(s) riot duly forwarded by their office
will ot be considered; The selected candidate should be released for joining the post on

deputation within 15 days of sefection. (\ _ ‘_
o by g
Lo KW

(1qoal Ahimed)
Deputy Registrar

8 -T.he__Se_C'r_.e.t'a:_ry'--GenexaI., Supreme Court of India, Tilak Marg, New Delhi-110201.
B . The 'Reg'istiél' General of all the High Courts. ’
3. The Ministries/ Departments of Government of India, New Delhi (as per list)
= . The Chlef Secretaues of States & Union Ter ritories.
5. The Director General of Police, CISF, CRPF, ITBP, SSB, BSF, CBI, New Delhi
"f-"_--_'-'le1e Prmczpal Reglqtrm Central Administrative Tribunal, Copernicus Marg, New

¢ Sc"' }_etarv (Scrvu:u)) Govt: of NCT of Delhl, Secretarlat COJ.’I’IPI(.X 7th Level B—

T e qutl 1ct &r Sessmns ]udge, Gurugl AT
d - All chlstrars State:Consumer Disputes Redressal Commissions.

o _'15 Mr. Satyabrata Nanda QO (IT) For uploadmg the cireular on this Comxmssmn 5
_ _Webs_1t_e__ chr_c_.m_c.m.
16 ';':_:.':_Csirc--_u:la;r- File

Deputy Registrar




FORMAT OF APPLICATION

POST APPLIED FOR ....cvveeaiiienens
Name of the Applicant:
Father’s Name:
- 3 : Address forcorres pondence:

4. Conitact No. (Res: & Mob.):

. Fma'iID

- ;Dgtrc-.o'f'-.birth-;-
_"W-h'_'f;:ﬁlcr.-S'C)'S_TJ’OB_C-:'

- Edugational Qualifications:

Professional/ 'Féch'n ica} Qualifications.

"Dctal-]s pr '.'seut post held
' nanon of the; post
ay' & PI esent pay ‘drawn

ppomtment to the post

'Signature of the Applicant
' Telcphone NO..ouus

CERTIFICATION BY PARENT OFFICE

ified that'the information given by the - Applicant has’been verified

fice recard. and is found to be: correct.

R dosswrs for the last five years.are. enclosed

tis cemf“ed that no vigilance case is pending or contemplated against him/her.

ln the cvent 01" Sclcctmn the-official w;ll be relieved with;n 15 days-of rece:pt of communication.

ooDate e . ' Signature........
L ' ; DeSIgnatlon
-Office:
Tel. No.



